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of Power at Bhakra (CA)

SHRI JYOTIRMOY BASU: (Diamond
Harbour) : On a point of clarification. It is
clear that we are interested because West
Bengal had been importing cereals worth
Rs. 300 crores a year trom Punjab.

MR. SPEAKER : No, no please.

SHRI JYOTIRMOY BASU : Punjab will
be losing Rs. 50 crores a year. If Nangal
plant is closed for thrre months a year, losing
Rs. 52 lakhs, you gain Rs. 50 crores. Nangal
plant is an old plant. One third of power
consumed there could produce twice the ferti-
liser. Let the Minister clarify why they are not
closing down the Nangal plant for three
months a year ; they may lose Rs. 52 lakhs
but there is a saving of Ks. 30 crores for
Punjab which is making a precious contribu-
tion te the country's cconemy., Kindly ask
the Minister to reply ?

MR.
down,

SPEAKER : Will you please sit

SHRI GURCHARAN SINGH : (Feroze-
pur) : Igavea call attention but it cannot
get through the ballot. I comne from Punjab.

MR. SPEAKER : I have rcquested the
hon. Minister to discuss it with hon. Members
coming from Punjab. I am very much bound
by the rules and cannot call Members whose
names are not here. The Minister can discuss

with you all right.

st qraw fag AT caimE e
gz ¢ 1 fafReer @igw & o1 @
faar & f5 <1 are ag agi § A, agr
g fader 9% @I # F FgAr Tgdr g
fs 9y 9g9 40 ®EET T AT T4,
g 40 K@l FT & @19 J qara F,
o1 wiiFedT &1 gar g, 40 FAT &
FFAE gAT, AHIA A 14 FUT FT
IFEIA GAT AT IAF FIL FT A14T TG0
gr 10 §rady &1 1 31 fRT 20 Fryer &1
Fz qar T & | # Fza1 g fF 79 30 92qz
Fz ¥ @l enafudl & wave §ar @
ST
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MR. SPEAKER : Thatis not a point of
order ; you may discuss it with the Minister ;
I am passing on to the next item,

st qraw fag o @ #1 wAd a@w
g S, |rEY 2gIdT a2 g1 AE
¥ uF YT arT agwAr =ngAn g e
Aoz Fr FAT 48 g H ¥ 21 wE
faost awz 73t o 1 wrvATAT A%
FHAT |

ot amaw ARt (¥9397) © @91 FEAT
g9 GIEIT F TH GHA FT {IAG
fr A wfzarzas $3zd 1 yrawa
2.28 fafra afazs fasdr afs faq @y
7 A ¥ IAW A1 T2 AAqer I
fagdt gramai & e foaq e g
a8 1.28 fafags gfaz afs fa 7
fastett fas | 21 feafa @ fagan 2 ‘ﬁaﬁ
§ 3wea # I AgEr & fAr 52 A
Fo FI HIZT IFAT, A9 A% fa9dq
GA@ AT ALY T4 IAWT eqIA F F2H
F 31 9|4 # 40 F0T %®o &1 TI2T
ZI0 | #GT A9 52 A KT JAAT 7 40
FUT F T2 F1 YT GA1T F FA-F1F7 F
FlEAE 1 Jq0T F1@ gu qar7 & fay
T FINET F1 T2 FEA F TAT T F
T AT 7 A ?
DR.K. L. RAO: At 5 O'clock, I am

requesting the hon. Members from Punjab to
meet me.

1330 hbrs.
FAPERS LAID ON THE TABLE

ANNUAL RerorT OF DeveLorment Counci
AND STATEMENT ABOUT KHADI AND VILLAGE
InpustrIEs CoMmission

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT AND INTERNAL TRADE (SHRI
M. R, KRISHNA)}: I beg to lay on the
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Table—

(1) A copy of the Annual Report (Hindi
and English versions) of the Develop-
ment Council for Automobiles, Auto-
mobile Ancillary Industries Tarnsport
Vehicles Industries, Tractors, Earth-
moving Equipment and Internal Com-
bustion Engines for the year 1969-70,
under sub-section. (4) of section 7 of
the Industries (Development and
Regulation) act, 1951, [Placed in
Library See. No. LT—4571/70]

(2) A statement (Hindi version) showing
reasons for delay in laying the Certi-
fied Accounts of the Khadi and Vil-
lage Industries Commission for the
year 1966-67 and the Audit Report
thercon. [Placed in Library. See No.
LT—4572/70]

13.31 brs.
MESSAGE FROM RAJYA SABHA

SECRETARY : Sir, I haveto report the
following message received from the Secretary
of Rajya Sabha :—

‘T am directed to inform the Lok Sabha
that the Rajya Sabha at its sitting held on
Tuesday, the 8th December, 1970, adopted
the following motion in regard to the Joint
Committee on Offices of Profit :—

“That this House concurs in the recom-
mendation of the Lok Sabha that the Rajya
Sabha do clect one member to the Joint
Committee on Offices of Profit in the
vacancy caused by the retirement of Shri
Narayan Patra from the membership of the
Rajya Sabha on the 2nd April, 1970, and
resolves that the House do procecd to elect,
in accordance with system of proportional
representation by means of the single trans-
ferable vote, one member from among the
members of the House to the said Joint
Committee to fill the vacancy.”

I am further to inform the Lok Sabha that
in pursuance of the above motion, Shri Veni-
galla Satyanarayna, Member of Rajya Sabha,
has been duly elected to thg said Joint Com-

mittee,
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Committee Report

SHRI HEM BARUA (Mangaldai) : May
I draw your kind attention to the fact that
I have submitted an Adjournment Motion on
the dastardly attack on the wife and son of
Mr. Parimal Ghosh, a Member of this House,
and a Minister of State,

MR. SPEAKER : I have allowed the Call
Attention Motion on that. We were shocked
at the news.

SHRI HEM BARUA : Thank you.

COMMITTEE ON GOVERNMENT
ASSURANCES

TeNTit REPORT

SHRI ANBAZHAGAN (Tiruchengode) :
I beg to present the Tenth Report of the Com-
mittee on Government Assurances,

13.32 hrs.

COMMITTEE ON THE WELFARE OF
SCHEDULED CASTES AND SCHEDULED
TRIBES

THIRTEENTH AND FIFTEENTH REPORTS

SHRI SADHU RAM (Phillur) : I beg to
present the following Reports of the Com-
mittee on the Welfare of Scheduled Castes and
Scheduled Tribes t—

(1) Thirteenth Report (Hindi and Eng-
lish versions) on the Ministry of Steel
and Heavy Enginecering—Reserva-
tions for Scheduled Castes and Sche-
duled Tribes in Heavy Enginecring
Corporation Limited.

(2) Fiftecnth Repert on the Ministry of
Railways (Railway Board)—Reserva-
tions for Scheduled Castes and Sche-
duled Tribes in Indian Railways.

MR. SPEAKER : Now, on the next item,
you have only Shrimati Sharda Mukerjee for
10 minutes, The Minister will reply afier that.
We want to hurry up now.



